FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
H’RECK ENGINEERS PRIVATE LIMITED OPERATING IN CONSTRUCTION

INDUSTRY AT MUMBAI

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/ CIN/
LLP No.

H’Reck Engineers Private Limited
PAN No:-AAACH7923E
CIN No :-U45200MH1996PTC102681

Address of the registered office

07,6th Floor, C Wing Neelkanth
Business Park, Kibol Village, Near Bus
Depot, Vidyavihar (West) Mumbai
Mumbai 400086 Maharashtra

URL of website

INot available

Details of place where majority of fixed assets are
located

07, 6th Floor, C Wing Neelkanth
Business Park, Kibol Village, Near Bus
Depot, Vidyavihar (West) Mumbai
Mumbai 400086 Maharashtra

. | Installed capacity of main products/ services

Not Applicable.

The corporate debtor is in the
construction business. At present there
is no Project in operation

Quantity and value of main products/ services sold in last
financial year

For the details, please send a mail
request to mail ID
hreckeng@gmail.com

7. | Number of employees/ workmen

Nil

8. |Further details including last available financial [For the details, please send a mail
statements (with schedules) of two years, lists of request to mail ID
creditors, relevant dates for subsequent events of the hreckeng@gmail.com

9. | Eligibility for resolution applicants under section |[For the details, please send a mail
25(2)(h) of the Code is available at: request to mail ID

hreckeng@gmail.com

10.| Last date for receipt of expression of interest 04-10-2023

11.|Date of issue of the provisional list of prospective 14-10-2023
resolution applicants

12.| Last date for submission of objections to the provisional 19-10-2023

13.| Process email id to submit EOI hreckeng(@gmail.com




For Hreck Engineers Pvt Ltd (Under CIRP)

S .
R

Rajendra Devidas Puranik

Resolution Professional

IBBI Registration No: IBBI/IPA-001/1P-P02029/2020-2021/13149

AFA No. AA1/13149/02/171123/104833 valid up to 17.11.2023

E-mail ID-: hreckeng@gmail.com

Process Office: -Flat No.54, Goregaon East Prathamesh Co-Op Housing Society Ltd,
Vanrai Colony, Opp Hub, Goregaon East Mumbai 400065.

Date: 19.09.2023

Place: Mumbai.
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Challenges galore for
Foxconn's ambitious
expansion plans

Firm expects the electronic manufacturing services market to boom

SURAJEET DAS GUPTA
New Delhi, 18 September

lating  Prime  Minister

Narendra Modi on his birth-
day, Foxconn India representative
V Lee promised to double the
company’s employment, FDI and
business size in India in time for
his next birthday.

While doubling its business
revenues may be a tall order, the
first two goals are well within the
realms of the possible.

In a recent analyst call,
Foxconn divulged for the first
time that its Indian business has
already hit $10 billion.

The group operates in
India through two major compa-
nies: Hon Hai Precision which
exclusively assembles phones for
Apple and Bharat FIH which
makes a range of electronic
products for non-Apple compa-
nies ranging from mobile phones
to electronics for industries such
as automobiles, mechanics TV,
and hearables.

Analysts estimate that, asa key
iPhone assembler, Foxconn
assembled around $4 billion
worth of phones in India based on
freight on board value in FY23.
S&P Global estimates the group’s
exports to be at $2.07 billion in
FY23, mainly iPhones.

Apple’s vendors also include
Pegatron and Wistron. In the last
financial year (FY23), they made
phones worth $7 billion in India
under the Production Linked
Incentive (PLI) scheme.

In FY24, the maximum com-
mitment of the three vendors col-
lectively under the PLI scheme is
$9.1 billion (each can make phones
0f325,00 crore of freight on board
value). Even if Foxconn were to
get the lion’s share, it would only

In a LinkedIn post congratu-
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= Foxconn assembled
around $& billion
worth of iPhones
inIndiain FY23

= Foxconn estimates
that the EMS market
will boom, from

$20 billion in FY22 to
$80 billion in FY26
which will mark a huge
upside forthe group

mApart from
expansion of iPhone
capacity, Foxconn is
setting up two plants
to make components
for Apple aswell as
other brands

mFoxconn can easily go beyond the $2 billion it has said it will
investin India after the success of its projects

represent an  incremental
growth in revenues and cannot
be doubled.

Based on an industry report,
the other company, Bharat FIH
estimated thatin FY22ithada124
per cent share of the $20 billion
Indian electronic manufacturing
services market (excluding what
it does for Apple) or revenues of
$2.48 billion.

But the company has gone
through tough times with many
big mobile phone companies like
Xiaomi shifting capacity to other
players. A multiple increase in its
revenues won’t bring it to the
ambitious revenue number V Lee
has in mind.

Foxconn estimates that the
EMS market is going to boom,
from $20 billion in FY22 to $80 bil-
lion in FY26 and that this will
mark a huge upside for the group.

However, this depends on when
it will be able to kick off the

numerous new projects it
has announced.
For instance, apart from

expansion of iPhone capacity,
Foxconn is setting up two plants
to make components for Apple as
well as other brands, an electric
vehicle plant, a new wearables fac-
tory for Apple, and two fabrica-
tion plants, one based on gallium
nitride and the other on
silicon carbide.

If all these projects go off
smoothly, Foxconn can easily go
beyond the $2 billion it has said it
will invest in India.

Foxconn will require more
workers for these projects.
Currently, according to sources, it
has over 40,000 workers in the
Apple iPhone factory and around
25,000 at Bharat FIH.

Bajajsettolaunch

BS REPORTER
New Delhi, 18 September

Bajaj Auto will launch its “biggest ever”
Pulsar motorcycle by March next year on
its way to becoming a “strong number two”
player in the premium motorcycle seg-
ment, said Managing Director Rajiv Bajaj
on Tuesday.

He said the company had plans to
introduce upgrades to six of the existing
Pulsar models, which fall
in the mid-segment
range, featuring engines
ranging from 125cc to
200cc, all set to be rolled
out by March next year.

This means seven
Pulsar models will be
launched in FY24, com-
prising six upgrades and
the “biggest” model.

“We have plans to
launch the biggest Pulsar
ever this financial year.
Currently the biggest
Pulsars —F250 and N250
— have 250cc engines ...
We want to do it (launch)
within this financial year
so that the full benefit of
that in terms of growth
and profitability is avail-
able to us next year,” he

We want to

(ranging from 200cc to
800cc), Royal Enfield
held an 82.43 per cent
share in sales volumes
during April to August of
FY24, based on the data

Currently the biggest
Pulsars — F250 and N250
— have 250cc engines...

within this financial year
so that the full benefit of

told anews channel in an .

interview that in terms of growth
In the premium HP ™

motorcycle  segment and pmﬁtablllty IS

available to us next year

RAJIV BAJAJ,

its ‘biggestever’
Pulsar by March

amonth.
He said the company was readying to

double its domestic sales in the premium
motorcycle segment to between 15,000
and 20,000 units a month so that it
became a “strong number two” player in

the market.

To enhance its premium product line-
up, the company, in partnership with the
renowned British motorcycle brand
Triumph, introduced the Triumph Speed
400 and Scrambler 400
X motorcyclesin Indiain
July.

The Speed 400 is
available for purchase,

starting this October.
“Currently,
exports are about 10,000
units per month (in the
premium motorcycle
segment). With these
new Pulsars and new
Triumphs, we think we
will again take exports to
15,000-20,000 units per
month,” Bajaj stated.

doit (launch)

are always looking at all
such technologies. That
is a diplomatic answer
that I must give you at
this time.”

He stated the entry-
level motorcycles (100cc
engines) continued to be
under pressure for the

industry but for Bajaj, it :
was not a “major area of :

MD, Bajaj Auto

from Society of Indian
Automobile Manufacturers. Meanwhile,
Bajaj Auto, featuring the Dominar,
Husqvarna, Pulsar F250, and Pulsar N250
in its lineup, accounted for around 10.82
per cent of the premium motorcycle mar-
ket during the same period. Bajaj did not
reveal the capacity of the engine on the
biggest Pulsar.

“Itisalittle too early for that,” he noted.
In the premium segment, where the
motorcycles are priced at more than 1.7
lakh, Bajaj Auto has sold about 8,000 units

focus”.

He said the consumer who wanted to '

buy entry-level vehicles was at the bottom
of the pyramid and this consumer took
the worst hit during the pandemic.

He added probably this consumer was
looking at electric two-wheelers instead of
buying an entry-level internal combustion
engine vehicle. “I don’t think this con-
sumer is going to come back in the near
future,” Bajaj noted, adding that there was

aneed for “disruptive” action in the entry-

level ICE market.
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and the Scrambler 400X
is set to hit the market

Bajaj’s E

Is the company plan-
ning to launch a CNG |
bike? He replied: “As a
motorcycle maker, we

By]u S regrets delays
in settling dues of
laid-off employees

PEERZADA ABRAR
Bengaluru, 18 September

Edtech giant Byju’s said it
will clear the full and final
settlement dues of laid-off
employees soon amid “diffi-
cult business restructuring”.

“We regret and acknowl-
edge the delays in settling
dues of former employees,”
said Byju’s spokesperson. “As
we work through a difficult
business restructuring, we are
committed to meeting all our
obligations as soon as possi-
ble”, he said.

According to the new time-
line provided in an email to
the ones sacked, employees
can now expect to receive
their outstanding payments
by November 17, as against the
earlier deadline of September
15. “The full and final settle-
ment amount will be released
by 17th November 2023,” said
a person. Early this year,
Byju’s handed the pink slip to
about 1,000 employees in a
fresh round of layoffs. The
sources in the company said
the move was part of the “opti-
misation” strategy that the

Employees can now
expect to receive
their outstanding
payments by
November 17

edtech firm had announced
last year that included sacking
2,500 workers.

Byju’s has decided to put
two of its key assets —
Epic and Great Learning —on
the block to generate $800
million-$1 billion in cash, with
an aim to meet the edtech
firm’s various commitments,
including repaying the entire
$1.2 billion term loan B (TLB)
within six months, according
to sources.

The cash-strapped compa-
ny has proposed repaying
$300 million of the $1.2 billion
loan in the next three months.

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

STATE BANK OF INDIA

H'RECK ENGINEERS PRIVATE LIMITED

OPERATING IN CONSTRUCTION INDUSTRY AT MUMBAI
(Under Regulation 36A (1) of Insolvency & Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

1.| Name of the corporate debtor H’Reck Engineers Private Limited
along with PAN/ CIN No. PAN No:-AAACH7923E
CIN No :-U45200MH1996PTC102681

2. | Address of the registered office | 07,6th Floor, C Wing Neelkanth Business Park,
Kibol Village, Near Bus Depot, Vidyavihar (West)

Mumbai Mumbai 400086 Maharashtra

3. | URL of website Not available

4. | Details of place where majority
of fixed assets are located

07, 6th Floor, C Wing Neelkanth Business Park,
Kibol Village, Near Bus Depot, Vidyavihar (West)
Mumbai Mumbai 400086 Maharashtra

5. | Installed capacity of main
products/ services

Not Applicable. The corporate debtor is in the
construction business.
At present there is no Project in operation

6. | Quantity and value of main
products/ services sold in last
financial year

For the details, please send a mail request to
mail ID hreckeng@gmail.com

~

. | Number of employees/ workmen | Nil

8. | Further details including last For the details, please send a mail request to
available financial statements mail ID hreckeng@gmail.com

(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

9. | Eligibility for resolution
applicants under section
25(2)(h) of the Code is
available at:

For the details, please send a mail request to
mail ID hreckeng@gmail.com

10.| Last date for receipt of 04-10-2023
expression of interest

11.| Date of issue of provisional list 14-10-2023
of prospective resolution
applicants

12, Last date for submission of 19-10-2023

> |Gujarat Informatics Limited

G | L Block No. 2, 2nd Floor, Karmayogi Bhavan, Sector 10 A, Gandhinagar-382010.
Enabling e-Governance | (Gujarat) Phone: 079-23256022, Website: http:/lwww.gil.gujarat.gov.in

GIL invites Bids through E-tendering for Selection
of Agency for 3D LiDAR Scanning of Shri
Dwarkadhish Temple, Shri Arasuri Ambaji Temple and
Shri Shamlaji Temple & Development of
Relevant Promotional Content on behalf of Gujarat
Pavitra Yatradham Vikas Board, Gandhinagar
(Tender No: SWT180923218). Interested parties
may visit http://www.gil.gujarat.gov.in or
https://tender.nprocure.com for eligibility criteria &

TPNODL
TP NORTHERN ODISHA DISTRIBUTION LIMITED

(A Tata Power & Odisha Government Joint Venture)
Registered & Corporate Office: Januganj, Remuna Golei,
Balasore — 756 019, Odisha, India
Phone: +91 6782 244865, Email: contactus@tpnodl.com,
Website: www.tpnodl.com, CIN: U401090R2021PLC035951

PUBLIC NOTICE

(Inviting attention of all vendors to submit pending
bills for supply of goods & services pertaining to
NESCO Utility for the period prior to 01.04.2021)

In line with vesting/other relevant orders, the Hon'ble
Odisha Electricity Regulatory Commission (OERC) has
directed to submit the pending bills/claims for the supply of
goods and/or services pertaining to pre-vesting period i.e.
prior to 01.04.2021 by 31st October’ 2023 to OERC in case
of erstwhile NESCO Ultility (now TPNODL).
Therefore, in compliance to the direction of Hon’ble OERC,
notice is hereby given to vendors to submit the pending
claims / bills with relevant supporting documents not later
than 5th October’ 2023 at respective division office.
-Sd-
TP Northern Odisha Distribution Limited

objections to provisional list

13, Process email ID to submit EOI

hreckeng@gmail.com

For Hreck Engineers Pvt Ltd (Under CIRP)

Rajendra Devidas Puranik

Resolution Professional

IBBI Registration No: IBBI/IPA-001/IP-P02029/2020-2021/13149
AFA No. AA1/13149/02/171123/104833 valid up to 17.11.2023

Date: 19.09.2023
Place: Mumbai.

E-mail ID-: hreckeng@gmail.com
Process Office: - Flat No.54, Goregaon East Prathamesh Co-Op Housing Society Ltd,
Vanrai Colony, Opp Hub, Goregaon East Mumbai 400065.
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To book your copy,
sms reachbs to 57575 or
email order@bsmail.in

Business Standard
Insight Out

Local Head Office, Tilak Marg, C-Scheme, Jaipur (Raj.)-302005

PUBLIC NOTICE -EMPANELMENT OF VALUERS (LAST DATE 04.10.2023)
State Bank of India, Local Head Office, Jaipur invites applications for

empanelment of Valuers for a period of three years from the date of empanelment.

Any of the below mentioned categories of Valuers may apply for empanelment as

valuers with SBI Jaipur Circle, subject to the fulfillment of eligibility criteria.

A. Registered Valuers under the provision of Insolvency and Bankruptcy Code,
2016, who ought to be registered under the Companies (Registered Valuers and
Valuation) Rules 2017, as per the notification dt. 18.10.2017 of Govt. of India,
Ministry of Company Affairs, and

B. Valuers registered under section 34AB of the Wealth Tax Act, 1957 (Compulsory
for valuers under SARFAESI Act, 2002)

C. Valuers other than (a) and (b) above having essential qualifications.

The empanelment of valuers shall be in the following categories:

(i) Valuers under SARFAESI Act, 2002

(ii) Valuers other than under SARFAESI Act, 2002, (including valuers registered

with IBBI)

The valuers already on the Bank's panel have also to apply afresh.

The valuers shall submit their applications in the prescribed formats alongwith
relevant enclosures/documents etc., to the nearest business units / branches etc.
by 04.10.2023 for further scrutiny, recommendation and submission to appropriate
authority. For details, please visit our official website www.sbi.co.in “SBI in the
news” >Show More> “Empanelment of vendors”.

The Bank reserves the right to amend/modify/ withdraw any terms and
conditions of empanelment and withdraw the advertisement without any notice.

) DGM & CCO
Date: 19.09.2023 Jaipur

‘Last Date of Submission : 18th Otobér 2023

* Gujarat International Finance Tec-City Company Limited (GIF

EOI document may be downloaded online from website at www.gtftgu;arat in

EPS Building No.49A, Block No. 49, Zone IV, Gyan Marg, GIFT City, Gujarat, INDIA. Pin-382355.
Tel.: +91 79 61708300 | CIN:U75100GJ20075GC051160
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P P. Chaturvedi,

Advocate High Court
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Compound, Gauraipada.
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Dist- Palghar. 401209.

Mob. 9356172169.
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THE KUKARWADA NAGARIK SAHAKARI BANK LTD

H.O.: 1st Floor, “Nagarik Bhavan" Marketyard, Kukarwada-384530,
Dist - Mehsana, Gujarat State, India Tel No.: (02763) 254064

Website: www.kukarwadabank.com, Email: headoffice@kukarwadabank.com

The Kukarwada Nagrik Sahakari Bank Itd. in Gujarat having 10 branches with business
of more than Rs. 400 Cr. The Bank is inviting applications from ideal, result oriented
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and knowledgeable candidates. interested person should be able to handle the Banking
operations independently and fulfill fitand proper criteria of RBI for the post of :

MANAGING DIRECTOR (MD) / CHIEF EXECUTIVE OFFICER (CEO)

o QUALIFICATION : (a) The person shall be Graduate with CAIIB/ Diploma in
Banking and Finance/ Diploma in Co-operative Business Management of equivalent
qualification; or (b) Chartered/ Cost Accountant/ MBA Finance; or (c) Post
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* EXPECTED SKILLS : (a) The candidate must be well versed with the latest trend
and technology in banking sector and regulatory compliance. (Ib) Knowledge of
computers. (c) Excellent writing and spoken communication skil

in English, Hindi
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Only the short-listed candidate will be invited for further process, This appointment
will be subject to an approval from RBI based on fit and proper criteria as per RBI
Circular dated 25.06.2021

Date : 19.09.2023

Apply to The Chairman
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NOTICE is hereby given that our client intends to purchase the ad § U, Fwdls HUHARIMEL .1t Ald-
% 032313¥5¢<000U B w2a wedes dlaimeus Aug 3 : 903.U¢ ,61,93¢
immovable property set-out in SCHEDULE-A hereto ('said Property’), Eﬂ i st \I.@.. ETHE N3G 2\
free from all encumbrances. Any person having any right, title, interest, el il “Ei':l;_‘éﬂ Wd i ~ = = i
claim or demand of any nature whatsoever in respect of the said '3 DGV widde RS 9 032313¥%¢%0009 3l w2a wroidelts dllumeus Aug {2 ‘}fll'lm‘l@ s Q;:“ f";."" 3920 2,U¢,1%%
Property, is hereby required to make the same known in writing along Hoid viid 6 Geilay al a_uzrm _ Astou -I.l&l‘-llﬁ, -l ARG
with requisite documents in support thereof, to the undersigned within Tl (doane : i wolit-e exidlal e 21R148 ZP9d WE, -
go fore . % 4, v ¢ 8
fourteen days from the date of publication hereof, failing which the i Sisalluialh) < 032%1UR150004 WS sidlaid Y B, ﬁc‘& . Q&Eﬂ-ﬁ 1100 U,€5,19¢
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All that piece and parcel of non-agricultural land admeasuring 2804 | 3 | el <. u4§200MH1_996PT§102qs1 e« 0314¥100930004 8} TR o5 5552 B a3 ARY-g WE WA oyawslls, | vl Qe et ¥,29,c%%
square meters forming a part of Final Plot No. 78 totally admeasuring RN s ok ) E&'::ga:?:l-?:;'u:‘;ﬂrgfr;e|: I::j’:im) Hord ol HQMUR
4723 square meters of Draft Town Planning Scheme No. 63 [Khoraj) N Ivjo\ﬂ-so_oo_::s, HEI2 ; 3
allotted in lieu of land bearing Survey No. 507/1 {now 507/2) 3. | dornides] gz | Gugoes el i ] LOgd WHIA i, Bk o Sk
admeasuring 8398 square meters situated at Revenue Village - Khoraj, s :;‘:q ::’;:ﬁpr:zfm i) g&ﬁ%:?'i'ﬁ::’ugﬁéjg:; ‘('fm’m) o 10 030%2999090009 Hid Al w4z e :iil;, e ﬂ’dbtil Bi-dlot 1¥3.1U 2,U%,90,23
Taluka and District - Gandhinagar in the registration Sub-District of | | _!im;lnu_qo_olcg HeRg ' ' wiaaflqon %
Gandhinagar together with buildings and constructions under 4. | 3o vissai/Aarlell 2enfia | @iapusg el _ )
construction andbounded asunderi.e.: o i e R 19 | 031¥2422010004 @ Wiy & Wk gl Fm 3y, dllucy, g aly waes | 3,32,¢30
On or towards East:  Final Plot No. 26/2 and AUDA’s reserved plot & | Beat enongia avhil duda s Sl S g ATs2 el i ( ‘i-l@l.-lal,?_) slAiREUA 3ad 510w, 31@[-[3[2 A
On ortowards West: Land bearing Survey No. 507/2+3/8B |\sszaifRiiRiiel el 210l yca | 9 Mk 22, gu1 53 d-Aa s
On or towards North: T.P. Road e rlgeckeng@gma"-oom 2 viel 59, odis-ul-Zl¥ig-9, ASK At
2 : . ‘5‘Iilli' SIHEIZIo 2w | Lil<) 5 - S-S
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Taluka and District - Gandhinagar in the registration Sub-District of 90, anftrgfiell nfbrcal Ancaiell | ox-q0-203 & LRI
Gandhinagar together with buildings and constructions under | viEmadw P M\LQ
construction andbounded asunderi.e: 4. 2inific Rylleyie srverdldll | qy-q0-2023 4
: ’ SPGB i) Mdz s 1Y | 030109002%000% WY HelUE MRAIRL SAld w.e §162s Wl wise R4 Ra &g 33Wo0¥ | W3l
On or towards East: Land bearing Survey No. 507/1/P b 3 W, AR Bloy BMEIUE sl
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